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Cbao e in the concept of Steel Plant 10 
Orr a 

995. SHRI CH INTAM AN I PANI-
GRAHl: Will the Minister of STEEL AND 
MINES be plea ed to state: 

(a) whether Government's attention has 
been drawn to a statement made by the 
U.K. High Commi sioner in India to the 
effe t that there hav been some change~ 
ia the concept of the propo ed 3.5 mil-
lion tonne teel plant in Oris a and nego-
tiation . were going on between India and 
U.K. in the changed circumstances; and 

(b) the detail of the changes made Un 
the oncept of the proposed 3.5 million 
tonne steel plant in Ori sa and at what 
stage thic:.; proposed steel plant is at pre-
~ent? 

THe MI r TfR OF STATE IN THE 
11. I TRI S OF L DUSTRY AND 

~' r EEL A 1\10 1TNFS (SHRI CHARAN-
JJT CHANANA): (n) and (b). Pre-
sumah1y, the ref renee is to the statement 
of U.K. High Commi sioner in India pub-
Ji.,heu in the Times of India dated May 
] 8, 1982. Thi doe Clot represent Govern-
ment of Indi a'.;; views on the subject. After 
cancellation of the Letter of Intent, no 
offer hac:.; been received from Mis. Davy 

• McKee of U.K. Nor are any negotiations 
in progres with them for project. 

Mineral nodules in sea-bed 

'996. SHRI RAM SlNGH YADAV: 
SHRI A. K. ROY: 

Will the PRIME MINISTER be pleased 
t o state: 

(a) whether rich depo its of nodules con· 
taining mangane e ferrous, nickel cobalt , 
and copper minerals are available in the 
sea-bed; 

(b) whether Government have started 
"Working vigorously in the field of ocean-
floor mining, if 0, the achievements uptil 
now; 

(c) whether the Department of Ocean 
D_velopment has asked Engineers India 
Limited to prepare a preliminary feasibility 
report on the basis of data on the nodule'S 
mining technology; and 

(d) if so, the progress till now in this 
regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 
ENVIRONMENT AND OCEAN DEVE.-
LOPMENT (SHRI C. P. N. SINGH): 
(a) Yes, Sir. 

(b) The Department of Ocean Deve· 
lopment has initiated intensive survey to 
locate the deposits in the Indian Ocean 
and India has been recognised as a "pio-
neer Investor" by the UN Convention of 
the Law of the Sea. 

(c) No, Sir. 

(d) Doe not ::mse. 

IASIPS Officers serving at office bearers 
of sports associations 

997. , HRI JAMILUR RAHMAN: \Vm 
the Minister of HOME AFFAIRS be 
p1 ased to tate: 

(a) the number of particulars of lAS 
and IPS Officers who are office bearers of 
. ports associatior.l or Governing bodie of 
the sports a~sociatjons ; 

(b) whether it has come to the notice 
of Government that some of these offi en 
mi u e their official po ition in the Gov-
ernment while serving as office bearers or 
member of uch associations; and 

(c) if so, what steps Government pro-
po e to take to prevent such misuse of 
authority? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
D PARTMENT OF PARLIA11ENTARY 
AFFATRS (SHRI P. VENKATASUB-
BAIA H) : (a) Information is being col-
lected and will be laid 01:1 the Table of 
the House. 

(b) and (c) Instance of mi. use of 
official position have come to the notic·> of 
Government and the matter i. being pur-
sued further. 




